201

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

TACTEDN 7ONT RENOH KWNT IWATA

AULRT A BJANLY LUJLNM APRIAN U ALy ANV LIANRA A LN

APPEAL NO. 10 /2024/ EZ

IN THE MATTER OF:
SUKANTA KUMAR NAYAK ...APPELLANT
VERSUS
STATE OF ODISHA & ORS. ...RESPONDENTS
INDEX
Sr. No. Description of Documents Pages
1. Counter Affidavit on behalf of District Collector,
Balasore — Respondent No. 4. 1-14
2 ANNEXURE - R/1
Copy of the joint enquiry report dated 16.12.2023 15 - 17
3. ANNEXURE - R/2
Copy of the approval granted by SIEAA on 18 - 39
26.04.2023 and DSR for stone
4. ANNEXURE - R/3
40 - 41
Copy of letter no 3268/Tz, dated 15.11.2023 of
the Tahsildar Nilgiri.
3 ANNEXURE - R/4
Copy of the DGPS surveyed map dated 42
14.11.2023

Through

Balasore, Odisha

Dated: 16.12.2025

MM

Padmesh Mishra

Advocate for the respondent

Government of Odisha
office@padmeshmishra



W T TR R TR YR Y T YT W R RN R Y YTE Y

T AN
“,
Nl

oy

EASTERN ZONE BENCH, KOLKATA

APPEAL NO. 10 /2024/ EZ

"~ IN THE MATTER OF:

SUKANTA KUMAR NAYAK
...APPELLANT

VERSUS

STATE OF ODISHA & ORS.
..RESPONDENTS

COUNTER AFFIDAVIT ON BEHALF OF DISTRICT

COLLECTOR, BALASORE (RESPONDENT NO. 4)

I, Sri Suryawanshi Mayur Vikash, aged about 32
years, son of Vikash Suryawanshi at present working
as Collector, Balasore, Odisha, do hereby solemnly

affirm and state as follows: -

1. That | have been arrayed as Respondent No. 4 in
the present Appeal. | am aware of the facts of the case
as per the records available and thus competent to

swear this affidavit.

2. That | have gone through the contents of the
Memo of Appeal as filed by Sri Sukanta Kumar Nayak
as well as the documents annexed thereto and

understood the contents and purport thereof. | am

Magistrate, Galagone c%»“vv] B.c:Setr;
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otherwise well acquainted with the facts of the
present case as per the records available and

competent to make and affirm this affidavit.

3. That the contents of the present appeal are denied
in toto as though specifically traversed, unless
specifically admitted hereinafter, nothing shall be

deemed to be admitted for want of specific denial.

4. It is submitted that the appellant has filed this
Memo of Appeal challenging the Environmental
Clearance granted on June 25, 2024 by State
Environment Impact Assessment Authority, Odisha
(SEIAA) in favour of the Answering Opp. Party No. 9
(i.e. Subarnarekha Port Private Ltd.) for the extraction
of stone from Mirigini Stone Quarry- 1, over an area of
2.55 ha or 6.30 acres, which is located in Mirigini

Mouza of Nilgiri Tahasil of District- Balasore, Odisha.

5. The Answering Opp. Party would prefer to submit
the following preliminary objections before this
Hon'ble Tribunal. It is averred that the submissions
made hereunder are without prejudice to each other.
It is therefore submitted that all averments made by
the Appellant in the instant Memo of Appeal, which
are not specifically traversed, unless specifically
admitted hereinafter, nothing shall be deemed to be

admitted for want of specific denial.
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PRELIMINARY SUBMISSIONS:

6. That, the Government of Odisha had executed a
concession agreement  with Creative Port
Development Private Ltd. in January 2008 for
development of an all- whether, deep-water Port
adjacent to the mouth of Subarnarekha River near
Chaumukh village at Baliapal Block in Balasore District
of Odisha. Pursuant to the provisions of the said
concession agreement, Subarnarekha Port Private Ltd.
(i.e. Answering the Opp. Party no. 9) was incorporated
to spearhead the development of the port. For
construction of the said port, the Answering Opp.
Party on 01.02.2022 applied to the Tahsildar, Nilgiri
for quarry permit for extraction of the stone in the
prescribed “Form Q" and subsequently deposited the

required fees for the same.

7. That, upon due consideration of the request,

Tahasildar, Nilgiri vide permit no. 3335 dated

26.12.2022 in the prescribed from-R, issued the quarry
permit in favour of the Answering Opp. Party
(Subarnarekha Port Private Ltd) for extraction of
21252 cum of stone (minor mineral) from the said

Mirigini Stone Quarry-1 for a period of 1 year.

ector & District
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8. That it is submitted that, on the earlier occasion,
one Sukanta Behera had instituted an Original
Application registered as O.A No. 80/2023/ EZ
(hereinafter referred as Original Application) before
this Hon'ble National Green Tribunal, Eastern Zone
Bench, Kolkata alleging that, the Tahsildar, Nilgiri has
issued permit to Mirigini Stone Quarry dated
December 26, 2022 which is situated within one
kilometre radius of Kuldiha Wildlife Sanctuary, thus it
is illegal. It was alleged that the proposed Stone
quarry at Mirigini Khandia Hudi is a mono block and
blasting at any point of the hill will have an impact on
the adjoining sanctuary and human habitation. It was
further alleged that Anganwadi, Primary School,
Health and Wellness Centre, Community Centre and
many houses under the Prime Minister Awas Yojana
have been constructed in the close vicinity of the
proposed quarry and blasting activities will have
serious impact on the habitation and structure and
that quarry activities will deplete the ground water

level in the adjoining area leading to water scarcity.

9. That during the pendency of the Original
Application, in order to verify the allegations levelled
in the OA No. 80 of 2023, a joint inspection was
carried out on 18.11.2023 and 21.11.2023, wherein

the  Deputy  Environmental Scientist,  Asst.
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Environmental Scientist of Regional Office, Balasore,
Additional Tahasildar, Nilgiri Tahasil and Revenue
inspector, Nilgiri Sadar Circle visited proposed Mirigini
Stone Quarry to ascertain the allegations of the

applicant.

10. In the meanwhile, the Answering Opp. Party No. 9
applied for Environment Clearance (EC) in Parivesh
portal vide application no. SIA/OR/ MIN/445 171/2023
dated December 11, 2023 for Mirigini Stone Quarry 1
over an area 2.55 Hectares or 6.30 Acres in Village

Mirigini, under Nilgiri Tahasil, District Balasore.

11. After completion of the joint inspection (as stated
in Para no. 9 above), the Regional Office, Balasore
SPCB, submitted its reports on December 16, 2003 to
the Member Secretary, OSPCB, Bhubaneswar. The

relevant observations are stated herein below:

“1. The alleged stone quarry (Stone Quarry No.
01) has not been started for extraction of minor

minerals by M/s Subarnarekha Port Put. Ltd.

2. There exists a road leading to the alleged
stone quarry (Stone Quarry No. 01) from Nilgiri-

Panchalingeswar road.

3. The nearest authorized human habitation

(House of Smt. Anjana Singh, W/o Sri Narayan
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Singh of Chaturi Sahi (Khandiahudi Sahi) is 220
meters from the alleged stone quarry (Stone

Quarry No. 0l) on West side.

4. There is a Angandadi Centre at 320 meters
from the proposed stone quarry (Stone Quarry
No. 01), in the southwest direction in Chaturei
Sahi (Khandiahudi Sahi,) but no Primary School,

Health and Wellness centre exist in this village.

5. The nearest authorized human habitation
(House of Smt. Ratnamani Singh, W/o Sri Padan
Singh of Dhada Sahi (also known as Kaparabani)
is 140 meters from the alleged stone quarry
(Stone Quarry No. 01) on South-East direction.
There are also 04 Nos. of houses adjacent to the

House of Smt. Singh.

6. The Anganwadi Centre at Dhada Sahi is 390
meters from the alleged stone quarry (Stone

Quary No.01) on South direction.

7. The Primary School named as Mirigini
Upgraded U.P. School at village Mirigini is 780
meter and Urban Health and Wellness Centre
situated at Mirigini is 750 meters from the
alleged proposed stone quarry (Stone Quarry

No. 01).

ctor & Distriet
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8. The Salabandha hamlet is 730 meters from
the alleged Stone quarry (Stone Quarry No. 01)

on South- West direction.”

Copy of the joint enquiry report dated
16.12.2023 has been annexed and marked
herewith as ANNEXURE - R/1. Page No.15 to 17

12. That the answering opposite party submits that

the Final District Survey Report (‘DSR’) Balasore was

submitted to State Environment Impact Assessment
Authority (‘SEIAA’) on 05.04.2023. Thereafter, the
report was examined by SEIAA, Odisha in its 115th
meeting held on 24.04.2023 and duly recommended
for approval of the DSR for Sand, Stone, Morrum and
Brick Earth of Balasore District in accordance with the
EIA Notification 2006 and its amendments thereto.
Finally, on 26.04.2023, SEIAA granted approval to DSR

of District-Balasore for Mining of Sand, Stone,

Morrum, Brick Earth for a period of 5 (Five) years i.e.

2023-2028.

A copy of the approval granted by SIEAA on
26.04.2023 and DSR for stone is annexed and marked
herewith as ANNEXURE - R/2. Page No. 18 to 39

13. That, while the answering opposite party
submits that in Appeal No. 18 of 2023 vide order
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dated 16.7.2024 passed by this Hon’ble tribunal, it
transpires that this Hon’ble Tribunal was pleased to
hold that in the absence of replenishment study, no
sand mining can be carried out in the stretch of the
Subarnarekha River and thereby quashed DSR dated
26.4.2023. That the Hon’ble Tribunal was dealing with
the issue pertaining to sand quarry only and was
pleased to quash DSR dated 26.4.2023. The answering

opposite party submits that there were separate DSRs

Magistrate, Balagore oy by Hecertus

for sand, stone, morrum, brick earth etc. in the District
of Balasore, which was part of the same covering
letter dated 26.04.2023. The answering opposite party
humbly submits that pursuant to such direction of this
Hon’ble Tribunal, all other DSRs for stone, morrum,
\ brick earth etc. which were also approved by SEIAA on
i the same date (i.e. 26.4.2023), would be still in

existence as the same was not dealt by the Hon’ble

Tribunal in Appeal No. 18/ 2023.

14. That vide letter no.551/MM Bls dated
28.02.2025, the answering opposite party has
requested SEIAA to approve the DSR of Balasore
District on priority basis and expedite the approval of
DSR without referring the SEAC, as the SEAC have
already given their view during their earlier appraisal

dated 13.5.2022, 20.8.2022, 14.10.2022 & 12.4.2023.
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15. That pursuant to the clarification sought by the
answering opposite party, respondent no.3 vide letter
No. 6801/SEIAA dated 17.10.2025 observed that in
order dated 16.7.2024, the Hon’ble Tribunal has
revoked the order dated 26.4.2023 for which the DSR
of Balasore District (i.e. sand, stone, brick earth, soil,
morrum etc.) was approved in a single approval letter
dated 27.4.2024. Respondent no.3 requested the
answering opposite party to submit fresh DSR of
Balasore District except Sand in a separate application
through Parivesh Potral 2.0 after inclusion of all
information, documents, attachments, annexures as
per the guidelines prescribed in the MoEF & CC, Gol.
Notification dated 15.1.2016 & 25.7.2018 and as per
the order of Hon’ble Supreme Court of India dated
10.11.2021 in Civil Appeal No. 36613662 of 2020

(State of Bihar -vs- Pawan Kumar & Ors).

16. That the answering deponent submits that
entire issue culminated owing to issuance of single
approval letter of all the DSRs (i.e. of sand, stone, brick
earth, soil, morrum etc). It is a fact that the DSR for
sand & stone preparation is going on, accordingly field
visits are also being conducted. Very soon it will be
completed. Also, it is a fact that the DSRs for each
minor minerals, which was approved on 24.03.2023

were duly considered and thereafter approval was
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granted by the authority. Needless to say, the issue for
consideration before the Hon’ble NGT was only in
respect of Sand in Appeal No. 18/ 2023, so it is humbly
submitted that the order dated 26.4.2023 should not
have any impact to other minor minerals which were
not in consideration before the Hon’ble NGT in Appeal

No. 18/2023 before the Hon’ble Tribunal.

17. That Plot No.572 and Khata No0.453 includes total
land area of 35.5881 hectare out of which only 5
hectare is notified village forest, and 7.25 hectare is
identified as DLC forest. The Mirigini Stone Quarry
allotted to this Answering Opp. Party stands on the
remaining non-forest area of plot no. 572. On
24.06.2022, a joint enquiry report of forest and
revenue officials in compliance with the points raised
by the State Level Expert Appraisal Committee, Odisha
was conducted. As per the said report, it was
categorically found that out of the total area of
35.5881 H of Plot no. 572, Khata no 453, area of 05
Hector is notified under Orissa Forest Act as forest
category land and area of 7.25 hector was identified
as proposed DLC forest land. Thus, it can be seen that,
apart from this 12.55 (i.e. 5 h notified forest and 7.25
proposed DLC forest area) rest area of plot no 572 is
non forest area and the proposed Mirigini Stone

Quarry allotted to this Answering Opp. Party falls in

r & District
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the said non forest area and not under any forest

notified area.

18. That, the Tahsildar, Nilgiri vide its letter no
3268/Tz, dated 15.11.2023 has Submitted DGPS
surveyed Map (prepared by ORSAC, which has been
depicted with the geo-referred polygon of proposed
Mirigini Stone Quarry, Mirigini village Forest notified
under section 30 of the Orissa Forest Act, 1972) and
identified District Level Committee (DLC) forest vis-a-
vis boundary of Kuldiha Wildlife Sanctuary and its Eco
Sensitive Zone. As per the said DGPS map, the shortest
distance of proposed Mirigini Stone Quarry Piller no
01 to Kuldiha wildlife Sanctuary Piller no 382 is 1006
meter (more than 1 km) and therefore, the proposed
Mirigini Stone Quarry is outside the limit of Eco
Sensitive Zone around Kuldiha Wildlife Sanctuary.
Same has been also confirmed by the DFO, Balasore
vide its letter dated 30.05.2024 addressed to the
Environment Scientist, SEIAA, Odisha which s
enclosed as Annexure-l along with the counter

submitted by SEIAA in the instant proceeding.

Copy of letter no 3268/Tz, dated 15.11.2023 of the
Tahsildar Nilgiri and the DGPS surveyed map are
annexed and marked herewith as ANNEXURE - R/3
Page No. 40 to 41 and ANNEXURE - R/4 respectively.
Page No. 42.
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19. That all the allegations made by the Petitioner in
the petition with respect to distance of the stone
quarry from the Eco Sensitive Zone, sanctuary, human
habitation, Anganwadi, primary school, health and
wellness centre have been duly considered by the
authority while granting the Environment Clearance
dated 25.06.2024 in favour of the Answering Opp.
Party. Moreover, the authority has also diligently
considered the directions of this Hon'ble Tribunal in its
order dated 04.03.2024 in OA No. 80 of 2023. There is
no violation of any of the pre-requisites as provided
under the Environment Protection Act and relevant
notifications and guidelines issued thereunder by the
Govt of India, and observations and guidelines passed
by Hon'ble Supreme Court of India in TN Godavarman
case. All the allegations to that effect are baseless and
imaginary and Answering Opp. Party denies the same

in totality.

20. That the present appeal is nothing but an abuse
of process of law and is liable to be dismissed in
totality. The appellant is not entitled to any relief as
claimed in the Appeal, as the authorities have already
considered the directions of this Hon'ble Tribunal in its
true spirit while grant of EC dated June 25, 2024 to the

Answering Opp. Party. The appellant has intentionally
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suppressed such material facts from this Hon'ble

Tribunal.

21. Thatall other allegations which are not specifically
admitted herein are deemed to have been denied and
the deponent reserves the right to file further affidavit

as and when required.

22. That, in view of the facts stated above, the
prayers made in the Memo of Appeal are devoid of

merit, hence liable to be dismissed with cost.

23. That, the Answering Opp. Party craves leave of this
Hon'ble Tribunal to file further Affidavit and
documents, if required, at the time of hearing of the

instant matter.

24. That, the facts stated above are true to the best
of my knowledge and belief and based on official

record.
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VERIFICATION
I, the above-named deponent, do hereby verify that
the contents of the above affidavit are true and
correct to the best of my knowledge and nothing
material has been concealed therefrom.
Verified at Balasore on this ‘i“‘ day of December,

2025

The Gepuiem Deiiy 10entihed ey
3j. K.C- Sethsi ¢Advocaty
“rvocas Balasore sotemniy atirm
.03 313te that the facts staten 1hnve are
e g misther knowledge an & alief ang
sut hisfhes sianaturel/ L.T.L na thes
1éth day of December N2y

03:40 AM./ P
@(/
agdl, Tahasn AR
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6% wwa REGIONAL OFFICE, BALASORE Annexure R/1
W STATE POLLUTION CONTROL BOARD, ODISHA
(FOREST, ENVIRONMENT & QLIMATE CHANGE DEPARTMENT, GOVERNMENT OF ODISHA)
Plot No.1602, Ganeswarpur, Balasore -756019
No. JEStL(LV370 Date. :
By E-Mail/Regd. Post

To,
The Member Secretary
State Pollution Control Board, Odisha
Bhubaneswar

Sub: Joint enquiry report of Mirigini Stone Quarry, At. Mirigini under Nilgiri
Tahasii, Baiasore —reg.

Ref. (i) O.A.No. 80/2023/EZ - Sri Sukanta Behera vs State of Odisha & Others

filled before the Hon’ble NGT, EZ, Kolkata
{if) Allegation of dated 10.11.2023 made by Hon’ble MLA, Nilgiri, Balasore

Sir,
With reference to the letters cited above, it is to intimate that for verification of

allegation made by Hon’ble MLA, Nilgiri a joint enquiry was conducted by the officials of
Regional Office, SPCB, Odisha, Balasore and Tahasil Office, Nilgiri on 18.11.2023 and
21.11.2023 in presence of representative of the Hon'ble MLA and other villagers of
Chaturi Sahi. The joint enquiry report is enclosed herewith for kind information and

necessary action.

Yours faithfully,

Encl : As above \
REGIONAL OFFICER

223
memo.No_ 3847 ipe 1611722235, regd. Posy
Copy along with joint enquiry report forwarded to Sj. Sukanta Kumar Nayak,

Hon'pie MILA, Niigiri ai Sangrampur, PO. Kans, Via: Mitrapur Dist.. Balasore for kind

information.
Encl : As above &
L

/\:\"l {at
REGIONAL OFFICER

e
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JOINT ENQUIRY REPORT ON ALLEGED MIRIGINI STONE QUARRY
AT : MIRIGINI, NILGIRI, DIST. BALASORE

The alleged proposed Miriginl Stone Quarry (mentioned as proposed stone quarry in
the O.A) located at Miriginl under the Tahasil-Nligirl of Balasore district was jointty
visited on 18.11.2023 and 21.11.2023 by the Additional Tahasildar, Nilgiri,
Balasore, Officials of Regional Office, SPCB, Balasore and RI, Nilgiri Sadar in

connection with O.A.No.B0/2023/EZ-Sri Sukanta Behera vs State of Odisha &
letter dated 10.11.2023 of

Others filled before the Hon'ble NGT, EZ, Kolkata and
Hon'ble MLA, Nilgiri for verification of present status and its surroundings.

During the joint enquiry, Sri Jayadev Muduli, Councillor of Ward No. 03
(Represented the Hon'ble MLA, Nilgiri), Sri Khetra Mohan Singh, Ex- Chairman,
Nilgin NAC, resident of Chaturi Sahi (Khandiahudi Sahi) and Sri Gangadhar Singh,
resident of Chaturi Sahi (Khandiahudi Sahi ) were present on 18.11.2023. But Sri
Khetra Mohan Singh, Ex- Chairman of Nilgiri NAC was not present during the joint

visit conducted on dated 21.11.2023.

CONSENT STATUS OF THE STONE QUARRY:
The alleged Mirigini Stone Quarry (Stone quamry No.01) has not submiited any

application to the State Pollution Control Board, Odisha for obtaining consent to
establish/consent to operate under the Water (P&CP) Act, 1974 and Air (P&CP) Act,
1981. Hence, the SPCB has not issued any consent in favour of the stone quarry.

OBSERVATIONS:
The alleged stone quarry (Stone Quarry No. 01) has not been started for

1.
extraction of minor minerals by M/S Subamarekha Port Pvt. Ltd.
2. There exist a road leading to the alleged stone quarry ( Stone Quarry No. 01)

from Nilgiri-Panchalingeswar road.
The nearest authorized human habitation (House of Smt. Anjana Singh, W/o

3¢
Sri Narayan Singh of Chaturi Sahi (Khandiahudi Sahi) is 220 meter from the

alleged stone quarry ( Stone Quarry No. 01) on West side.
There is a Anganwadi Centre at 320 meter from the proposed stone quarry

4.
(Stone Quarry No.01) on South-West direction in Chaturi Sahi (Khandiahudi
Sahi), but no Primary School, Health and Wellness centre exist in this village.
5 The nearest authorized human habitation (House of Smt. Ratnamani Singh,
W/o Sri Padan Singh of Dhada Sahi (also known as Khaparabani) is 140 meter
from the alleged stone quarry ( Stone Quarry No. 01) on South- East direction.
There are also 04 Nos. of houses adjacent to the house of Smt. Singh.
The Anganwadi Centre at Dhada Sahl is 390 meter from the alleged stone

quarry (Stone Quarry No. 01) on South direction.

Page1o0f2
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7. The Primary School named as Mirigini Upgraded U.p. School at village Mirigini
Is 780 meter and Urban Health and Weliness Centre situated at Mi a .im;;;m
meter from the alleged proposed stone quarry ( Stone Quarry No O1n)g o

8. The Salabandha hamlet is 730 meter from the alleged stone q-uarr}; ( Stone
Quarry No. 01) on South-West direction.

REMARKS:

1. M/s Subamarekha Port Pvt. Ltd. has been accorded Quarry Pemit vide
Quarty Pemrmit No.3335, dt.26.12.2022 of Nilgiri Tahasil conditionally with a
validity period of 01 year.

2. There exists another minor mineral source i.e. Stone Quamy No. 02 towards

South of Stone Quarry No.1 at the same plot.
3. The proposed Mirigini Stone Quarry of M/S Subamarekha Port Pwvt. Ltd has

not obtained Consent to Establish or Consent to Operate from the SPCB.
4. The proposed stone quarry has also not started any extraction of stone/
mining activities till date as observed during the joint verification.

g ks 22 . &
Re\;ﬁg;'gctor AsstEnv.Scientist Dy. Env.Scientist Add|.1 ahadil far
Nilgiri Sadar Circle RO,SPCB,Balasore RO,SPCB,Balasore Nilgiri Tahasil

Page 20f 2
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Annexure R/2

- Government of India

= i I Ministry of Environment, Forest and Climate Change
z § m (Issued by the State Environment Impact Assessment
§ S o g8 Authority(SEIAA), ODISHA)

O <

¢ To,

50O The TAHASILDAR

£ TAHASILDAR NILGIRI

AT/PO-NILGIRI BALASORE -756040

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 20068-regarding

Sir/Madam,

This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted to _the SEIAA vide proposal number
SIA/OR/MIN/426984/2023 dated 2&,Apr 2923 !Tklﬁ ,partlculars of the environmental
clearance granted to the prOJecta below.m

N e

1.  EC Identification No. /‘ . 3001%140681
2. File No. / QR!MIN&SR BLS/426984/2023
3. Project Type [ 4
4. Category %

L s L W
5. Project/Activity |nc|uuirm$ o ™

Schedule No. £\ S i '/ ;
6. Name of Project - \& R y‘Beport (DSR) of Balasore
or'Sand, Stone, Morrum, Brick
: M023-2028)

7. Name of CompanlerganIzatlBu - TAHASILDAR NILGIRI
o. iocation of rl'ﬁjéCt GCOiSHA
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

and Virtuous Environmental Single-Window Hub)

(e-signed)
Dr. K. Murugesan, IFS
Date: 27/04/2023 Member Secretary
SEIAA - (ODISHA)

PARIVESH
(Pro-Active and Responsive Facilitation by Interactive,

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.

CAllettor & Oftstrict
Magistrate, 511a80¢.

EC Identification No. - EC23B0010R 140681  File No. - SIA/JOR/MIN-DSR-BLS/426984/2023 Date of Issue EC - 27/04/2023 Page 1 of
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STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY, ODISHA
5RF-2/1, Unit-1X, Bhubaneswar-751022, Tel: 0674-3510075, Email: seiaaodisha@gmail.com
@D statutory body constituted by Ministry of Environment, Forest & Climate Change under Environment
(Protection) Act, 1986)

SEIAA File No. SIA/OR/MIN/426984/2023

Subject: Proposal of Collector & DM, Balasore for approval of District Survey Report for

Mining of Sand, Stone, Morrum, Brick Earth located in District-Balasore, State-Odisha
for the period 2023-2028 - reg.

this has reterence to your online proposal No. SIA/OR/MIN/426984/2023 dated
24.04.2023, submitted to SEIAA, Odisha for approval of District Survey Report of District
Balasore for Mining of Sand, Stone, Morrum, Brick Earth for the period 2023-2028 located in
District-Balasore, State-Odisha in terms of the provisions of the Environment Impact Assessment
(EIA) Notification, 2006 under the Environment (Protection) Act,1986 and subsequent
amendments thereto, i,e. the SSMMG-2016 and EMGSM-2020 and in pursuance of MoEF &
CC, Gol Notification dated 15.01.2016 & 25.07.2018.
2.Proposal in Brief:-

Proposal No. SIA/OR/MIN/426984/2023

Date of Apnlication B ey el

File No. [ SIA/OR/MIN-DSR-BLS/426984/2023
Project i DSR of Minor Mineral

Category Minor Minerals

Name of the Project Proposal of Collector & District Magistrate,

Balasore for approval of District Survey
Report of District Balasore for Mining of
Sand, Stone, Morrum, Brick Earth for the
period 2023-2028 located in District-
Balasore, State-Odisha.

Name of the company/Organizaticn Applicant: Collector & District Magistaie,
Balasore
Location of Project District-Balasore, State-Odisha

3. District Survey Report (DSR) Details: The highlights of the DSR as ascertained from the

application as submitted by PP and as revealed from proceedings/discussion held during the

meeting of SEAC/SEIAA, are given as under.

(i) This is a proposal for approval of District Survey Report (DSR) of District Balasore for
Mining of Sand, Stone, Morrum, Brick Earth located in District-Balasore, State-Cdisha for

a period of 5 years i,e from 2023-2028 .

b
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STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY, ODISHA
5RF-2/1, Unit-IX, Bhubaneswar-751022, Tel: 0674-3510075, Email: seiaaodisha@gmail,com
& statutory body constituted by Ministry of Environment, Forest & Ciimate Change under Environment
(Protection) Act, 1986)

(ii) Project in Brief: The District Survey Report (DSR) has identified 238 Nos. of sairat source
with quantification and feasibility for mining considering various environmental proximity
of protecied area, inirasiruciure, {oresi, tmporiaint stiuctuies, habitation, prohibited arca cte.
The detailed list of sairat sources in various Tahasil is mentioned below.

List of Sairat Sources of Balasore District at a glance

Si. | Name of the | Sand Stone Brick Earth | Morrum | Grand Total

Ng | Tahasil ! Soil
1. | Remuna 10 05 15
2. | Jaleswar 19 02 05 26
3. | Basta 07 03 10
4. | Baliapal 02 02
S. | Nilgiri 08 09 03 [+ 22
6. | Khaira 97 97
7. | Soro 63 63
8. | Aupada 02 02
9. | Balasore 01 ; 0l

47 169 13 09 238

4. The Hon’ble Supreme Court in its Order dated 10.11.2021 in Civil appeal No-3661-3662
of 2020 in the matter of State of Bihar & others Vs Pawan Kumar & Others have directed
that the draft DSRs shall be prepared by the Sub-Divisional Magistrate, Officers from
Irrigation Department, State Pollution Control Board or Committee, Forest Department,
Geological or mining officer. The same shall be prepared by undertaking site visits and
also by using modem technology. The draft DSRs prepared shall be forwarded by the
District Magistrate of the concerned District for examination and evaluation by the
SEAC. After examine, the report shall be forwarded to the SEIAA and the SEIAA will
thereafter consider the grant of approval to such DSRs. The appraisal thereof by SEAC &
SEIAA should ensure that a strict adherence to the procedure and parameters laid down
in the MoEF&CC Policy of January 2020 should be followed.

5. Further in a specific case, the Hon’ble NGT, EZ Bench Kolkata in its order dated
08.02.2022 in OA No. 63/2020/EZ in the matter of Haripada Manna Vs District Collect,
Balasorc has dirccted the State Environment Impact Assessment Authority (SEIAA),
Odisha in coordination with State Expert Appralsal Committee (SEAC), Odisha, to
examine the DSR for Balasore district, Odisha as submitted by the Additional District
Magistrate, Balasore, vide his letter no. 449 dated 15.01.2022 & the Environmental
Scientist, SEIAA, Odisha vide letter no. 3943/SEIAA dated 28.01.2022 & pass
appropriate orders in accordance with iaw within a period of one moniii.

MW

Coile r & District
Mag te, Balasore
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STATE ENVIRONMENT IMPACT ASSESSMENT AUTHORITY, ODISHA
SRF-2/1, Unit-IX, Bhubaneswar-751022, Tel: 0674-3510075, Email: seiaaodisha@gmail.com
& statutory body constituted by Ministry of Environment, Forest & Climate Change under Environment
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6. The draft DSR of Balasore for Sand, Stone, Morrum, Brick Earth was examined by
SEAC in its meeting held on 13.05.2022, 20.08.2022, 14.10.2022 & 12.04.2023. The
SEAC has recommended the DSR with the tollowing observations :-

General:

e This DSR is stated to have been examined by DEIAA, but the agency/ expert (s)
prepared the same is not made known.

e [t isstated to be an Interim report.

o In fact, it needs to be prepared by agency accredited by QC/NABET

o This report has no back up any scientific basis.

e However, this DSR contains 04 minor minerals namely, Morrum, Brick earth /
ordinary soil, road metals and river sand.

The report cointains information for three financiai years, 2016-17, 20i7-18 & 20i8-19

and not the latest years like 2019-20 to 2021 2022.

DSR for Morrum:

e 12 Tahasils have begn identified through field observations and no querry lease has
been granted.

¢ No Production and hence, no royalty / revenue in these three years.

o Information of Geological reserve, mineable reserve, location of the mining lease etc.
are stated to be not applicable/ not available.

DSR for Brick Earth / Ordinarv Soil:

e No quarry lease has been granted and no royalty/ revenue received during the above
three years. ‘

e production in these three years.

e [t is stated that mineral reserve of brick earth will be assessed after detail study or
grani of poientiai area.

¢ Potential sources of Brick manufacturers in respect of 4 Tahasils covering 13 villages
having 23 manufacturers have been mentioned.
DSR for Road Metals:

e Royalty/ Revenue received from 3 Tahasils for the year 2016-17 2018-19 with
corresponding production figures are furnished including clusters.

e [tis NIL in case of rest of the Tahasils.

DSR for River Sand:

e Statistics on Royalty/ Revenue received from S Tahasils out of 12 stated to have been
identified are available and so also corresponding volumetric production quantity.

-

& District
te, Balasore
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e It is stated that process of deposition of sediments is moderate/ slow and volume of
deposition in these above 3 years is Blank.

e No replenishment study is found to be carried out and no recovery factor is
determined.

e No mention about MOEF guidelines 2020 and therefore, compliance of the same on
the rivers is absent in any of the important rivers like Subamar Rekha, Budha Balanga,
Jalaka, Sona and Kasbans.

e Replenishment Study Methodology decided by SEAC may be adopted.

7. The DSR Balasore was deliberated by SEIAA in its meeting held on 25.05.2022 and
17.10.2022. The Authority observed that the DSR has not been prepared in accordance
with the MoEF & CC Guidelines in the matter. Further, SEIAA in its meeting held on
16.12.2022 directed that the dratt DSR be placed in pubiic domain inviting comments /
suggestions and the comments/suggestions are required to be considered and incorporated
as deemed appropriate. :

8. The final DSR of Balasere was submitted to SEIAA on95.04.2023. Since, all approval of
SEIAA is now carried out through the onlifie Pativesh portal, the Authority decided to
process the DSR throughonline Parivesh portal of MOEF & €C,Gol.

9. The matter was examined in the State Environment Impact Assessment Authority
(SEIAA), Odisha in its 115" meeting held on 24.04.2023, with recommendation of
SEAC for approval of DSRs for Sand, Stone, Morrum and Brick Earth of Balasore
District in accordance with the EIA Notification, 2006 and further amendments thereto
ensuring strict adherence to terms of the SSMMG-2016 and EMGSM-2020 of MoEF &
CC, Govt. of India. The Authority observed the following:

(i) The District Survey Report has been prepared afresh and it has been signed by the
Collector & District Magistrate, Balasore along with members of designated Sub-
Committce consisting of Sub.Divisional Magistrate and District Level Officers from
Irrigation Department, State Pollution Control Board, Forest Department and Mining
Department.

(ii) A certificate has been endorsed on the body of DSR for each category of mineral
stating that a survey has been carried out by the District Environment Impact
Assessment Authority (DEIAA) with the assistance of Geoiogy Depariment
Irrigation Department, Forest Department, Public Works Department, Ground Water
Boards, Remote Sensing Department in the District by site visit using Modem
Technology and the recommendation are made on the suitability of site for mining or
prohibition thereof.
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statutory body constituted by Ministry of Environment, Forest & Climate Change under Environment
(Protection) Act, 1986)

(ili)  The District Administration had requested the | & PR Department, Government of
Odisha for publication of advertisement in a daily local and National News paper
seeking comments of the General Public on the list of Mining Lease included in
DSR. The I&PR Department has given advertisement on 01.03.2023 vide
advertisement No. 24167IPR. The Draft DSR has been placed in the public domain
i.e. in the District web portal for 30 days from 01.03.2023 to 30.03.2023 as well as in
local newspaper “Sama;j” dated 03.03.2023.

(iv) The comments received have been considered and incorporated as deemed
appropriate. Further, the ADM, Balasore, duly authorized by Collector & District
Magistrate, Balasore held a public consultation on 31.03.2023 at 4.00 PM in the

Office Chamber of the ADM, Revenue, Balasore. The views expressed by the public
were heard hefore finalizing the DSR,

(v) The mandatory Replenlshment Study report is under progress and ADM, Balasore
informed that one more season will be required for completion of study, after which it
will be incorporated in the DSR.

(vi) The Authority also noted that the total number of sairat sources were 249 nos. in the
last DSR & ihie present DSR 238 nos. of sairat sources have been identified after a
survey has been conducted by the DEIAA with the assistance of Irrigation Deptt,
Forest Deptt, PWD, Mining Deptt, Ground Water Board & Remote Sensing Deptt.
The DSR has been duly signed by the concerned District Level Officers.

10. Approval is conveyed under the provision of EIA Notification, 2006, as amended
from time to time, for the DSR of Balasore comprising of 238 nos. of sairat sources
for a period of 5 years (2023-2028) with the following conditions.

(i) The DSR shall form the basis for application for environmental clearance,
preparation of reports & appraisal of projects.

(ii) The DSR, Balasore shall have a validity of five years from the date of issue of this
order. Report shall be updated once every 5 years.

(iii) The final list of potential mining leases (existing & proposed) along with lease
details, lease area, cluster or no cluster, total mineral reserve and maximum annual
extractable limit for River Sand, Road Metal /Building Stone/ Black Stone, Brick

parﬂ"!/nr(hnnr\»' Qonil and Morrum is enclosed at / u-u»AuTC-X,II,IH and IV i'cspC\.uvvly

Any alteration/modification in the parameters mentioned in the Annexures shall
require prior approval of SEIAA,Odisha.

(iv) The approval is granted on the basis of undertaking that the annual replenishment
study shall be completed within a period of one year. The approval of DSR will be
iiabie for revocation if no repienishment study is submitted by 31° May 2024.

Dy

Cgitector & District
agistrate, Balasore
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€D statutory body constituted by Ministry of Environment, Forest & Climate Change under Environment
(Protection) Act, 1986)

(v) The Mining Plan shall be prepared for the sairat sources in accordance with the
EMGSM-2020 and approved by Competent Authority before seeking Environmental
Ciearance.

(vi) The District Authority shall put in place a monitoring mechanism as prescribed in
Para 9.4 of the EMGSM-2020.

(vii)The SEIAA Odisha reserve the right to alter / modify the above conditions or
stipulate any further condition in the interest of environment protection.

11. This approval is subject to orders/judgment of Hon'ble Supreme Court of India, Hon'ble

High Court and Hon'ble NGT as may be applicable.

12. Any appeal against this approval shall lie with the National Green Tribunal, if preferred,
within a period of 30 days as prescribed under section 16 of the National Green Tribunal

Act.2010.
Yours faithfufy,
Copy to ;
1. Additional Chief Secretary, Forests & Environment Dept., Government of Odisha for
information.

2. Member Secretary, State Pollution Control Board, Odisha, Paribesh Bhawan, A/118,
Nilakantha Nagar, Unit-8. Bhubaneswar for information.

3. Additional Principal Conservator of Forests, Integrated Regional Office (IRO),
Ministry of Environment & Forests, A-31, Chandrasekharpur, Bhubaneswar for
information.

4. Collector, District Magistrate, Balasore, Dist-Balasore, for kind information and
necessary action.

5. Secretary, SEAC, Paribesh Bhawan, A/i 18, Nilakantha Nagar, Unit-Viii, Bhubaneswar
for kind information.

6. Guard file for record/ Website/Parivesh Portal.

Member pecretary
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Annexure-|
Minor Mineral Sources under Sadar Sub-Division.
Sand sources under Jaleswar Tahasil
Si Name of T ¢
N the Name of the Source ype 0 Mouza Khata No | Plot No Area
® | Teshil il
1. Jaleswar | Chalanti Sand Source sand Chalantai 384 738 Ac14.00 dec. | Govt.
2 Taleqwar E = Qibharn % 1910 Ac9.00 dec.
s ST DiRital pul Sailil duurce sana S T e b 1 900 AC3.00 dec UovL.
3. | Jaleswar River Block Sand RiverBlock | 175 01 Ac14.00 dec
Source (Ka) sand Govt.

4. | Jaleswar River Block Sand River Block | 175 01 Ac13.00 dec

Source (Kha) sand Govt.
6. | Jaleswar l’ratharajPU(rk g;ind Source | o 4 Praharajpur | 466 1923 | Acl3.00dec | Gowt.

Gobarghata Sand Source
Dakhinaprahamiour
8. Jaleswar | Makrampur sand source sand Makrampur 01 06 Acl5.00dec | Govt.
9. | Jaleswar Sekhsar?:(s;:)d ST sand Sekhsarai 142 02 Acl5.00 dec | Govt.
10. | Jaleswar Sekhsara(ilz:r;d source sad Sekhsarai 142 02 Acl4.00dec | Govt.
1. | Jaleswar 'Man'kidia( xgd Source | . | Mankidia | 818 01 | Ac20.00dec | Gout.
12. | Jaleswar | Bilaspur Sand Source sand Bilaspur 53 120 Ac80.20 dec | Gowt.
13. | Jaleswar Praharajp(l;';:;‘d SOUICS sand Praharajpur 466 1923 Ac15.00 dec | Govt.
14. | Jaleswar Mankidi?KS}?")d Source o Mankidia 818 1677 | Ac.40.00dec | Govt.
a
15. | Jaleswar Mankidia( é:r)ld Source Sand Mankidia 818 1677 | Ac.35.00dec | Govt.
P CinlvarAdhannire eand Gcba‘rdhnnn
I7. | Jaleswar Petae iy S sand 358 1094 Acl12.00 dec | Govt.
source ur
18. | Jaleswar | Chandibasti sand source sand Chormara 692 182 Acl10.00 dec | Govt.
19. | Jaleswar Baliapal sand source sand Baliapal 578 2949 Acl2.00dec | Govt.
20. Basta Benapura-1I Sand Benapura 152 285 Acl4.52 dec | Govt.
2l. | Basta Dhitpura Sand Dhitpura 97 214 Acl2.35dec | Govt.
22. Basta Kadarayan A Sand Kadarayan 257 01 Ac12.35dec | Gowt.
A J a
Coliggtor & District
M trate, Balasor.
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Devog Sand Devog 392 1178 Acl2.35 dec | Govt.
Ambakuruchi Sand Ambakuruchi 304 1450 Ac7.40 dec Govt.
. 152
25. Basta Benapura-I Sand Benapura %gi 223‘]7(;) g:g Gowt.
- A e i “Mathani | 143 | 37 Ac0.72 dec
26. Basta MathaniPunsita Sand Punsita 227 25 Ac2.36 dec Govt.
973&
973/2548
989, 955,
956, 969,
717 990,1193,
27. | Baliapal | Badhapal Sand Source Sand Badhapal B 1111’9984 ’ Ac836 dec | Gowt.
718 1199,
1200,
1201,
1205,
1498,
Palabegunia Sand PN I
2% Baliapal AR Sand Palabegunia 470 378,786, | Ac8.88dec | Gowt.
i it i 793, 799,
653 209,210,
1429,
29. | Balsore Kasaba Dahapada sand itk 1483, Acl01.35 Gave:
source dec
) 143 837
30. | Remuna Purukhi Sand Source Sand Purukhi 420 1340 Acl12.30dec | Govt.
237,238,
31. Sahupada&DumudaSan Sahupada& 223 i Ac7.50 dec
Rermuaz. d source Sl Dumuda 281 239’125_40& Ac4.85 dec Govt.
32. | Remuna Ambulakuda Sand Ambulakuda 133 531 Acl2.30 dec | Gowt.
338
33. | Remuna Baitabanka Sand Ghungi 261 P Acl2.20 dec | Govt.
34, v : Kathasangad 286 123&145
Remuna Kathasangada-! Sand a and Haladia 458 1952 Ac9.75dec | Govt.
35. | Remuna Kathasangada-11 Sand Katha:angad 286 106 Ac2.60 dec | Gowt.
36. | Remuna Udambar Sand Udambar 211 01 Ac8.20dec | Govt. '
37. | Remuna Makanda Sand Makanda 337 691,692 | Acl2.22dec | Govt.
Hatiagand, 313, 223 & Ac2.75 dec
8.} Bemanid Gt Hatiagand, Sand Mukundapu 1121, Ac4.25 dec Govt.
Mukundapur& Patripal g 197 3, Acl.35 dec
&Patripal &69 1 Ac4.00 dec
39. | Remuna GambariaRudragopalpur {  Sand Gambharia | 430,236 | 574,722, | Ac35.93 dec | Govt
r & Districs
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i SamilNaharapatna Rudragopal 1 &510 | Ac59.06 dec
purSamilNa
harapatna
40. Nilgiri - Pundal-I sand bed sand Pundal 556 1347 Acl2.35dec. | Govt.
41, Nilgiri Pundal-1l cand hed sand Pundal 556 1347 Ac 340 dec. | Govt.
2 Nilgiri Dumagandira- sand Laichhanpur 157 385 Acl2.35dec | Govt.
; Laichhanpur sand 155 36
source
43, Nilgiri Prtap pur sand bed sand Ajodhya 814 388 Acl2.25dec | Govt.
44, | Nilgin Baincha-Naranpur-1 sand Baincha- 266 383,384 | Anl3 X3 dec ' Gowl
sand source Naranpur
45. Nilgiri Balipal sand source sand Balipal 156 7, 495 Acl2.30 dec | Govt.
46. Nilgiri Ajodhya sand bed sand Ajodhya 814 1412 Acl2.25 dec | Govt.
47. | Nilgir Baincha Naranpur-3 sand Baincha 266 516 Ac8.70 dec | Govt.
sand bed Naranpur

or & Districg
Madistrate, Calasore
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digrer o Annexure-I
Minor Mineral Sources under Sadar Sub-Division.
Stone Quarries under Soro Tahasil

::, t::?:s;‘i.l Name of the Source 'gm:: Mouza K‘I’:Za Plot No Area

1. Soro Mahumuha::os.;one Quarry Stone Mahumuhan 744 297 A2.00 Govt.

2. Soro Mah“m"h':'os_:’“e Quarry Stone Mahumuhan 146 297 A0.50

g, Soro Khanjmna#zl%c;ne Quarry Stone Khanjamahal 144 161 A 1.50 Govwt.
4, Soro “h”"j“'“-“ﬁ“o—'_%"s"’ Quarry Sione | Khanjamahai 144 161 A 1.50 Gowt.
5. Soro Khanjama;}zl.g%ne Quarry Stone Khanjamahal 144 161 Ac 1.00 Gowt.

6. Soro Khanjamagzl-s;’)’ne Quarry Stone Khanjamahal 144 161 A2.00 Govi.

7. Soro Khanjamarﬁaol.ggnc Quarry Stone Khanjamahal 144 161 Ac 1.00 Gowt.
8. Soro Khanjama}l;z;l- 53%'“’ Quarry Stone Khanjamahal 144 161 A 2.00 Gowt.

9. Soro Khanjama]::i)l- 54‘;“*’ Quarry Stone Khanjamahal 144 161 A 2.50 Gowvt.
10. _ Soro Khanjama;t::jgnc Quarry Stone Khanjamahal 144 161 A2.50 Gowt.
. I Soro Khmiama:‘::jg“‘ Quarry Stene Khanjamahal b 160 A 100 Gowt.
12. Soro Khanjama]:z:)lj:ne Quarry Stone Khanjamahal 144 168 A2.00 Gowt.
13. Soro Khﬂ“jﬂmﬂ;‘g_‘s‘gﬂc Quarry Stone Khanjamahal 144 168 A 200 Gwvts
14, Soro Khanjama]l:z:)ljzne Quarry Stone Khanjamahal 144 168 A2.00 Govt.
15. Soro Kha"&"'lﬂ;::j?,"e Quarry Stone Khanjamabhal 144 168 A0 .50 Gowt.
16. Soro Khanjama:::jgne Quarry Stone Khanjamahal 144 168 A2.00 Govt.
A Soro Khandarna:‘a;jgne Quarry Stone Khanjamahal 144 168 A2.00 Gowt.
18. Soro Khanjﬂm;:‘_ 55‘(’)"0 Quarry Stone Khanjamahal 144 168 A 0.50 Govt.
19. Soro Khmjmﬂ::‘_ 55‘:"6 Quarry Stone Khanjamabhal 144 168 A2.50 Gowt.
20. Soro Khﬂ"jﬂ'“ar:: SS‘;M Quarry Stone Khanjamahal 144 264 -A3.00 Gowt.
21 Soro Kh‘“ia'““::'_ 552“‘ Quarry Stone Khanjamahal 144 264 A2.00 Govt.
22. Soro Khanjamahal Sone Quarry Stone Khanjamahal 144 263 A 3.00 Govt.
23, Soro Khmim%"j_éém Quarry Stone Khanjamahal 144 263 A 1.00 Govt.
24 Soro Khﬂn'iﬂma::'_ zgﬂe Quarry Stone Khanjamahal 144 263 A 0.50 Gowt.
25. Soro Khmjﬂmﬂ:z‘_i‘;"e Quarry Stone Khanjamahal 144 318 A 200 Govt.
26. Soro Khﬂ"iﬂm*":: 56?,"= Quarry Stone Khaniamahal 144 318 A 200 Gt
27. Soro Khmiﬂmﬂ::l_%%"c Quarry Stone Khanjamahal 144 318 A 2.00 Govt.
28. Soro ij‘"“::'_ §,‘;"°Q“3"Y Stone Khanjamahal 144 287 & 266 A 150 vt.

»
Coli & Distrid®
Magispfate, Balasor.
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v’ - »
: Q01%° g
= ' Khanjamahal Sone Quarry i
29 ¥ Soro il Stone Khanjamahal 144 287 & 266 A 150 Gowt.
30. Soro Khmlma:g‘_s?‘;"e Quarry Stone Khanjamahal 144 266 A 1.50 Gowt.
3. Soro Khﬂnlﬂmr:‘:'. 57:'“’ Quarry Stone Khanjamahal 144 266 A 2.00 Govt.
22, Scro Khaniamaha] Sone Quarry Stone Khaniamahal 14 arr A 180 i
No- 75 Y v 144 200 <t tY Govi.
Khanjamahal Sone Quarry H
33. Soro i Stone Khanjamahal 144 266 A 250 Govt.
34, Soro Khﬂ"imﬂ;a‘ 57‘;'“ Quarry Stone Khanjamahal 144 266 A 1.20 Govt
0- .
35. Soro Khmjmﬂ:" i?)“e Quarry Stone Khanjamahal 144 266 A 1.00 Govt
o) .
36. Sorv K*&‘u‘&"--‘;:d %’-:m Quarry Sivie Khaiijainalial 44 266 A2.00 Govt
£ 3
B3¢, Soro Khﬂ“ﬂ”“a::' i;"eQ“‘"Y Stone Khanjamahal 144 266 A 250 Govt.
38. Soro Kha"i‘"“'::' %‘;"e Quarry Stone Khanjamahal 144 265 A 250 Govt.
39. Soro Kha"i"“a:" %‘:‘" Quany Stone Khanjamahal 144 265 A 250 Govt.
0~
40. Soro Khﬂ"uamn;wi ?;;M Quarry Stone Khanjamahal 144 265 A 2.00 Gowt.
0-
41. Soro Khaﬂjmar:&' i:ﬂe Quarry Stone Khanjamahal 144 265 & 263 A 2.00 Govt.
0-
42. Soro Kha“jﬂm:a' 5;‘;“0 Quarry Stone Khanjamahal 144 263 A 250 Gowt.
0-
43, Soro Khﬂ“&i""’#" 5;;“ Quarry Stone Khanjamahal 144 263 A2.50 Govt.
0=~
44. Soro Kh"‘i"““:" Sg‘;"‘ Quarry Stone Khanjamahal 144 263 A 1.50 Gowit.
0~
45. Soro K""‘Jﬂmﬂ:“' %g“e Quarry Stone Khanjamahal 144 263 A 1.50 ol
[0
46. Soro K’“"J'ﬂmaha' 39‘;"3 Quarry Stone Khanjamahal 144 263 A2.00 Govt.
0~
47. Soro Kha"imﬂszl igne Quarry Stone Khanjamahal 144 167 A2.50 Govt.
48. Soro Kiirjamthal 5000 Quirry Stone Khanjamahal 144 264 AcS5.00dec | Gowt.
49. Soro 2 Mahumuhan& 44 161 Ac3.45 dec
Quanry Ho-l Siope Qo Khanjamahala ! 165 Ac6.60 dec Govt.
161 Ac2.27 dec
50, Soro Quare No.2 Stone Quarry | Mahumuhan& |-y 152 oA e i
RECECE s SIS XEHY 1 Khanjamahala 167 Ac0.50 dec e,
166 Acl.52 dec
Mahumuhan
167 Ac2.55 dec
S1. Soro Quarry No-3 Stone Quarry | &Khanjamaha 144 166 Ac7.48 dec Govt.
la .
52. Soro Qe No-4 CStane Nnarev Mahu_mUhan& 144 w67 MER ey Govt
RN b T =T | Khanjamahala 166 AC6.95 dec =
Mahumuhan
165 Ac3.87 dec
53. Soro Quarry No-5 Stone Quarry | &Khanjamaha 144 Govt.
la 164 Ac6.26 dec
L 165 Ac2.07 dec
ahumuhan 4 2,
& oo Quarry No-6 Stone Quarry | &Khaniamaha 144 1o ’ i I
. la i66 Ac3.88 dec
266 Acl.90 dec
55. Soro 6 Mahumuhan 166 Ac9.53 dec
QuatyNo? s el ) L 266 Ac047dec | SO
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la
Mahumuhan 166 Ac3.84 dec
Quarry No-8 Stone Quarry | &Khanjamaha 144 265 Ac4.17 dec Govt.
la 264 Acl.71 dec
- Mahumuhan 265 AcS 67 dec
=0 Soro Quarry No-9 Stone Quarry | &Khanjamaha 144 264 Ac6.39 dec Gowt.
la 2
= o e A 264 Ac9.37 dec
: Soro Quarry No-10 Stone Quarry | &Khanjamaha 144 263 Acl.82 dec Gowt.
la ]
164 Ac2.42 dec
iy 318 AS.55 dec
59. Soro Quarry No-11 Stone Quarry | &Khanjamaha 144 266 Ac4.59 dec Govt.
| :
i 287 Ac0.47 dec
sl gl 266 Ac9.91 dec
0. S ; .
6 0oro Quarry No-12 Stone Quarry &Khalltiamaha 144 287 Ac0.09dec | GOVt
Muhuitmbian 100 Ac0.57 dec
61. Soro Quarry No-13 Stone Quarry | &Khanjamaha | 144 266 Ac8.87dec | Gowt.
la 287 Ac0.17 dec
Mahumuhan 166 Ac0.84 dec
62. Soro Quarry No-14 Stone Quarry | &Khanjamaha 144 265 Ac2.51dec | Govt.
la 266 Ac$69 dec
o i iy N o Mah";“ha" Fin 265 Ac509dec |
. uarry No- tone Quarry ovt.
Khaniamahala 266 Ac5.76 dec
] Sarisua Kapilajhari Sarisua
64. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 1 Ac. 0.50 Gowt.
No. | Bandhanata
4 Sarisua Kapilajhari Sarisua
65. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 1 Ac. 1.00 Govt.
" No. 2 Bandhanata
4 Sarisua Kapilajhari Sarisua
66. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac.0.50 Govt.
No. 3 Bandhanata
- Sarisua Kapilajhari Sarisua
67. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac.1.00 Govt.
No. 4 Bandhanata
' Sarisua Kapilajhari Sarisua
68. Khaira | Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac.2.00 Gowt.
No. 10 Bandhanata
1 Sarisuz Kepilathari Saricua
69. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac.2.00 Govt.
No. 11 Bandhanata
d Sarisua Kapilajhari Sarisua
70. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac. 5.00 Govt.
No. 12 Bandhanata
= t Sarisua Kapilajhari Sarisua
1 Rdiaiid@ | BandhanataStone Quarry | Stone Quarry | Kapilajhari 245 95 Ac. 1.00 Govt.
No. 13 Bandhanata
¥ Sarisua Kapilajhari .
72. Khaira Bandhanart“a Stone Quarry | Stone Quarry Kf;;l:ii:ri 245 95 Ac.2.00 i Gowt.
0. 14 P
o Cou r & District
Magistrate, Galasorc
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Bandhanata
Sarisua Kapilajhari Sarisua
Bandhanata Stone Quarry | Stone Quarry Kapilajhari 245 95 Ac.1.00 Govt.
No. 15 Bandhanata
N Sarisua Kapilajhari Sarisua
74. Khaira Bandhanata Stone Quarrv | Stone Quarry | Kapilajhari 245 95 Ac. 1.00 Govt.
No. 16 Bandhanata
: Sarisua Kapilajhari Sarisua
75. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac. 1.00 Govt.
No. 17 Bandhanata
. Sarisua Kapilajhari Sarisua
76. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac. 7.00 Govt.
Nu. i8 Bandhanata
3 Sarisua Kapilajhari Sarisua
77. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac. 8.00 Gowt.
No. 19 Bandhanata
¢ Sarisua Kapilajhari Sarisua
78. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac.9.00 Gowt.
No. 20 Bandhanata
2 Sarisua Kapilajhari Sarisua
79. Khaira Bandhanata Stone Quarry | Stone Quarry Kapilajhari 245 95 Ac. 1.00 Govt.
No. 21 Bandhanata
y Sarisua Kapilajhari Sarisua
80. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac. 1.00 Gowt.
No. 22 Bandhanata
: Sarisua Kapilajhari Sarisua
81. Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac.1.00 Govt.
No. 23 Bandhanata
; Sarisua Kapilajhari Sarisua
82. Khaira Bandhanata Stone Quarry | Stone Quarry Kapilajhari 245 95 Ac.0.50 Govt.
No. 24 Bandhanata
. JerEvo Moo lahan Sarieua
83. Khaira Bandhanata Stone Quarry | Stone Quarry Kapilajhari 245 95 Ac. 0.50 Gowt.
No. 25 Bandhanata
3 SarisuaKapilajhari Sarisua
84. Khaira Bandhanata S‘:?)n?Quany Stone Quarry | Kapilajhari 245 19 15 5 Ac. 0.50 Govt.
No. 26 Bandhanata
Sic . S Sarisua Kapilajhari g _ Sa'r'is‘t'.la \ Bags 95 I .
od. rh Lo Bandhanata Stone Quastry | Stone Quarry Kapilajhari 40 112 Ac.3.00 Gowt.
No. 27 Bandhanata
; Sarisua Kapilajhari Sarisua
86. | Khaira | Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac.2.00 Gowt.
No. 28 Bandhanata
; Sarisua Kapilajhari Sarisua
87. Khaira Randhanata Stone Quarry | Stone Quarry | Kanilajhari 245 95 Ac. 1.00 Govt.
No. 29 Bandhanata
: Sarisua Kapilajhari Sarisua
88. Khaira Bandhanata Stone Quasty | Stone Quarry Kapilajhari 245 95 Ac. 1.00 Govt.
No. 30 Bandhanata
5 Sarisua Kapilajhari Sarisua
89. | Khaira Bandhanata Stone Quarry | Stone Quarry | Kapilajhari 245 95 Ac.2.00 Govt.
No. 3i Bandhanata
] Sarisua Kapilajhari Sarisua |
90. Khaira Bandhanata Stone Stone Quarry Kapilajhari 245 95 | Ac.0.50 Gowt.
Quarry No. 32 : Bandhanata | _—
Coll & Distri@
Magt te, Halasore
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< Sarisua Kapilajhari Sarisua
9l 1 Bandhanata Stone Stone Quarry Kapilajhari 245 95 Ac.2.50 Govt.
Quarry No. 33 Bandhanata
p .Sarisua Kapilajhari Sarisua
92. Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac.0.50 Govt.
Quarry No.34 Randhanata
. Sarisua Kapilajhari Sarisua
93. Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac. 1.00 Govt.
Quarry No.35 Bandhanata
p Sarisua Kapilajhari Sarisua
94. Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac. 0.50 Gowt.
Quarry No.36 Bandhanata
. Sarisua Kapilajhari Sarisua
95. Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac. 1.00 Govt.
Quarry No. 37 Bandhanata
- Sarisua Kapilajhari Sarisua
96. Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac.0.50 Govt.
Quarry No. 38 Bandhanata
p Saricua Kanilajhari Saddsua
97. Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac.5.00 Govt.
Quarry No. 39 Bandhanata
; Sarisua Kapilajhari Sarisua
98. Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac. 3.00 Gowt.
Quarry No. 40 Bandhanata
- g Sarisua Kapilajhari Sarisua
9. Anaira Bandhanata Stone Stone Quarry Kapilajhari 245 95 Ac. 1.50 Gowt.
Quarry No.41_ Bandhanata
; Sarisua Kapilajhari Sarisua
100.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac. 2.00 Govt.
Quarry No. 42 Bandhanata
] Sarisua Kapilajhari Sarisua
101.1  Khaira Ridhdnat Siche Stonc Quairy | Rapuajiari 245 55 AL G50 Govi.
Quarry No. 43 Bandhanata
I Sarisua Kapilajhari Sarisua
102.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac.0.50 Gowt.
Quarry No. 44 Bandhanata
. Sarisua Kapilajhari Sarisua
103.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 Ac.1.50 Gowt.
Quarry No. 51 Bandhanata
. Sarisua Kapilajhari Sarisua
104.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 95 . Ac.0.50 Gowvt.
Quarry No.100 Bandhanata
. Sarisua Kapilajhari Sarisua
105.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 1 Ac. 0.50 Govt.
Quany No.101 Bandhanata
] Sarisua Kapilajhari Sarisua
106.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 1 Ac. 0.50 Govt.
Quarry No 45 Bandhanata
. Sarisua Kapilajhari Sarisua
107.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 1.00 Gowvt.
Ouarry No. 46 Bandhanata
. Sarisua Kapilajhari Sarisua
108.| Khaira Bandhanata Stone Stone Quarry Kapilajhari 245 314 Ac. 1.00 Govt.
Quarry No. 47 Bandhanata -
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Sarisua Kapilajhari Sarisua
Bandhanata Stone Stone Quarry Kapilajhari 245 314 Ac.0.50 Gowt.
- Quarry No. 48 Bandhanata
{ Sarisua Kapilajhari Sarisua
110.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 1.00 Govt.
_ Quarry No. 49 Bandhanata
- Sarisua Kapilajhari Sarisua
111.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 1.00 Gowt.
Quarry No. 50 Bandhanata
: Sarisua Kapilajhari Sarisua
112.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac.5.00 Gowt.
Quarry No. 52 Bandhanata
. Sarisua Kapiiajhari Sarisua
113.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 1.00 Gowt.
Quarry No.53 Bandhanata
. Sarisua Kapilajhari Sarisua
114. | Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac.3.00 Gowt.
(WS Y . Quarry No. 54 Bandhanata o _
. Sarisua Kapilajhari Sarisua
115.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac.4.00 Gowt.
Quarry No. 55 Bandhanata
p Sarisua Kapilajhari Sarisua
116.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 0.50 Govt.
Quarry No. 56 Bandhanata
T g Sarisua Kapilajhari Sarisua
14 Anfe Bandhanata Stone Stone Quarry Kapiiajhari 245 314 Ac. 1.00 Govi.
Quarry No. 57 Bandhanata
. Sarisua Kapilajhari Sarisua
118.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 1.00 Gowt.
Quarry No. 58 Bandhanata
- Sarisua Kapilajhari Sarisua
119.] Khaira Randhanata Stone Stone Quarry | Kapilaihari 245 314 Ac.150 | Gow.
Quarry No. 59 Bandhanata
. Sarisua Kapilajhari Sarisua
120.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 1.50 Gowt.
Quarry No. 60 Bandhanata
. Sarisua Kapilajhari Sarisua
121.| Khaira Bandhanata Stone Stone Quarry Kapilajhari 245 314 Ac.0.50 Gowt.
Quarry No. 61 Bandhanata
. Sarisua Kapilajhari Sarisua
122.| Kbhaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac.2.00 Gowt.
Quarry No. 62 Bandhanata
. Sarisua Kapilajhari Sarisua
123.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 3.00 Gowt.
Quarrv No. 63 Bandhanata
- Sarisua Kapilajhari Sarisua
124.1 Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac.4.00 Gowt.
Quarry No. 64 Bandhanata
] Sarisua Kapilajhari Sarisua
125.{ Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac.5.00 Gowt
Quarry No. 65 Bandhanata e |
. Sarisua Kapiiajhari Sarisua
126.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac.3.00 Govt
Quarry No. 67 Bandhanata
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> V arisua Kapilajhari Sarisua
) // Bandhanata Stone Stone Quarry Kapilajhari 245 314 Ac.3.00 Govt.
G Quarry No. 68 Bandhanata
= Sarisua Kapilajhari Sarisua
128.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 1.50 Govt.
Quarrv No. 69 Randhnnata
\ Sarisua Kapilajhari Sarisua
129.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac.0.50 Govt.
Quarry No. 102 _Bandhanata
e Sarisua Kapilajhari Sarisua
130. [ Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac.0.50 Gowt.
Quarry No. 103 Bandhanata
i Sarisua Kapitajhari Sarisua
131.|  Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 7.00 Govt.
Quarry No. 70 Bandhanata
) Sarisua Kapilajhari Sarisua
132.1 Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Govt.
Quarry No. 71 Bandhanata
; Sarisua Kanilaihari Sarisuia
133.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Govt.
Quarry No. 72 Bandhanata
4 Sarisua Kapilajhari Sarisua
134.] Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 3.00 Govt.
Quarry No. 73 Bandhanata
i S am Sarisua Kapilajhari Sarisua
129, | Al Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.0.50 Govt.
Quarry No. 74 Bandhanata
- Sarisua Kapilajhari Sarisua
136.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 314 Ac. 1.50 Govt.
Quarry No. 75 Bandhanata
Sarisua Kapilajhari Sarisua
137.1 Khaira Rahdhanata Stans Alan st iy 4t 245 520 Ac. 1.00 Gout.
AfLeiINALALINOLE VALY L=l T YM‘J ‘\“POIGMJA“I 1) - Ve Ll 40 L4 N
Quarry No. 76 Bandhanata
) Sarisua Kapilajhari Sarisua
138.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Govt.
Quarty No. 77 Bandhanata
. Sarisua Kapilajhari Sarisua
139.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 0.50 Govt.
Quarry No. 78 Bandhanata
. Sarisua K apilajhari Sarisua
140.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.0.50 Gowvt.
Quarry No. 79 Bandhanata
. Sarisua Kapilajhari Sarisua
141.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Govt.
Cuamy No. 88 Dandhanata
. Sarisua Kapilajhari Sarisua
142.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Gowt.
Quarry No. 81 Bandhanata
. Sarisua Kapilajhari Sarisua
143.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.0.50 Govt.
el Quarry No. 82 Bandhanata
. Sarisua Kapilajhari Sarisua
144.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 /Govt-
Quarry No. 83 Bandhanata Z
|
L
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1# Sarisua Kapilajhari Sarisua
Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.2.00 Gowt.
Quarry No. 84 Bandhanata
) Sarisua Kapil ajhari Sarisua
146.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Gowt.
B Quarry No. 85 - Bandhanata
‘ Sarisua Kapilajhari Sarisua
147.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.2.00 Govt.
Quarry No. 86 Bandhanata
: Sarisua Kapilajhari Sarisua
148.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.2.00 Govt.
Quarry No. 87 Bandhanata
. Saiisua Kapilajhari arisua
149.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.2.00 Govt.
Quarry No. 88 Bandhanata
. Sarisua Kapilajhari Sarisua
150.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.2.00 Govt.
Quarry No. 89 Bandhanata
¥ Sarisua Kapilajhari Sarisua
151.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Govt.
Quarry No. 90 Bandhanata
r Sarisua Kapilajhari Sarisua
152.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Govt.
Quarry No. 91 Bandhanata
: Sarisua Kapilajhari Sarisua
153.1 Kheira Bandhanaia Sione | Sione Quarry | Kupilajirari 245 520 Ac.2.56 | Gowt
Quarry No. 92 Bandhanata
. Sarisua Kapilajhari Sarisua
154.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Govt.
Quarry No.93 Bandhanata
] Sarisua Kapilajhari Sarisua
155.] Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.00 Govt.
Quarry No. 94 Bandhanata
i Sarisua Kapilajhari Sarisua
156.| Khaira Bandhanata Stone | Stone Quarry | Kapilajhari 245 520 Ac.4.00 Gowt.
Quarry No. 95 Bandhanata
- Sarisua Kapilajhari Sarisua
157.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac. 1.50 Govt.
Quarry No. 56 Dalnfianaia
: Sarisua Kapilajhari Sarisua
158.] Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.2.50 Govt.
Quarry No. 97 Bandhanata
- Sarisua Kapilajhari Sarisua
159.| Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.0.50 Govt.
Quarry No. 98 Bandhanata
i Sarisua Kapilajhari Sarisua
160. | Khaira Bandhanata Stone Stone Quarry | Kapilajhari 245 520 Ac.2.00 Govt.
Quarry No. 99 Bandhanata
Nilgiri Kathagochhi Stone Stone Kathagochhi 284 135, 136, Ac 26.40 Govt.
Quarry 1 37, dec
161.
138,139,
140, 148, _
Col t & Distriat
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294
264 147
572 295, 296,
L 306, 736
162.| Nilgiri | Mirigini Stone Quarry Stone Mirigini 453 572 Ac 6.30dec | Gowt.
No. 1
163.| Nilgiri Mahisapatta Stone Stone Mabhisapatta 300 644,640 | Ac0.98dec | Gowt.
Quarry
Nilgiri K.P Mahal Stone Stone K.P Mahal | 394/105 | 11/1594/ | Ac0.74dec | Pwt.
164 Quarry 1 e
. F e 1655,
11/1594
Nilgiri K.P Mahal Stone Stone K.P Mahal 273 12,11/1593, | Ac1.97dec | Pt
165. Quarry 10 | 9,36/1592
Nilgiri Mabhisapatta Stone Stone Mabhisapatta | 294/185 1593 Ac0.92dec | Pvt.
166. ey 1594
1596 i :
Nilgiri Jamudiha Stone Stone Jamudiha 1066/ 3937 Acl.16dec | Pvt.
nl e leall
gy . 939/
167. 1391, 3939
1066/ 5651
1160
Nilgiri Jamudiha Stone Stone Jamudiha 1066 3553 Ac 1.49dec | Pwvt.
L TR} s
168. )
1066/
1160
169.| Nilgiri Jamudiha Stone Stone Jamudiha 475 3109 Ac0.79dec | Pwvt.

Quarry No. 3
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Annexure-lll

Minor Mineral Sources under Sadar Sub-Division.

238

Brick Earth of Jaleswar Tahasil

Sl | Name of Type of Khata
No | the Teshil Name of the Source Quarry Mouza No Plot No Area
1. Jaleswar M/S Sathi Brick g . Mahammad | 420/73 295 Ac.1.04 d
Earth Quarry Brick Klin | Nagarpatna 358/1623 e
2. | Jaleswar N,I:/,,S,,S:}? ?:‘:k Brick Klin | Sekhsarai 63 269 & 266 | Ac.1.58dec. | pwt.
Asehs SBENY WS04 1 )
213/80 576,
i Bri ; 584/1034
3. Basta M/S Sa“QtL:rr';k Earth Brick Tenguria 213/81 "583 Ac.1.11 dec Pwvt.
213/135 578/987
441/778,
i : M/8 Usha-1 Biich Earih . 280148 | 442,443 &
4, Basta Gy Brick Gangadharpur & 43 ) Ac.0.85 dec Pwt.
444
206 1901 Ac0.48 dec
5 Basta M/S HeeraBrick Earth Brick Asti g Ac0.25 dec Pvt.
s 302 1895 Ac.0.14dec
584,
M/S MitaBricks : ; 584/1377
6. Remuna Brick Gambharia | 428/20 584/1378 Ac099 dec | pyt,
Earth Quarry
584/1401
7. | Remune MfsighLS Bricks S Gambharia | 4287121 | 1245 | Acli2dec | py.
222/990,
8. Remuna Gold Bricks Earth Brick Haripur 220/98 | 222,165, | Ac.1.09dec | pwt.
bt 174
g : 79, 97,
9. | Remuna | HiraBricks Earth Brick Bindha 109/30 Ac.1.00dec | pyt.
Quarry 113
Rudragopalp
10. | Remuna | Raja gricks Earth Brick urSamil | 227/144 567 Ac.l.74dec | pyt
uarry
1y Naharapatna
Nilgiri Brick earth quarry Brick Earth Gopalpur 260 1682 Ac1.27dec | Pw.
1. for Shakti Brick Kiln
Unit
Nilgiri Brick earth quarry Brick Earth Jadibali 201 1729, Ac 2.37 dec | Pvt.
161 5.0 Biick Kilin
12. Unit 1731,
1732,

EC Identification No. - EC23B0010R140681
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1745,
1746,1739
, 1740,
1741,
1795,
1794

13.

Nilgiri

Brick earth quarry
for Shakti Brick Kiln

Unit

Brick Earth |

Jamudiba

195
196

717,926,5
40.711.16
95,1731,
1695/4486
,1720

Ac 3.83 dec

Pvt.
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Annexure-iV
Minor Mineral Sources under Sadar Sub-Division.
Murrom sources under Jaleswar Tahasil
S| Name of Thaseiok
oy the Name of the Source n{r:-.-v Mouza Khata No | Plot No Area
Y | Teshil S
1. | Jaleswar BaradihaMurrom Murrom Baradiha 266 1608 Ac.1.96dec. | pywt.
Quarry
E 1081,
RS Jaleswar BaradihaMurrom Murrom Baradiha 495 1093 & Ac2.47dec | pwt.
S pm 1100
3. | Jaleswar BamghaMumm Murrom | Baradiha 495 1330 | Ac227dec | put.
uarry
4. | Jaleswar BaracghaMurrom Murrom Baradiha | 1173/774 3812 Ac.0.56 dec | pyt.
uarry
5. Jaleswar BaradihaMurrom Murrom Baradiha | 1173/516 | 3760/7363 | Ac.0.34 dec Put.
Quarrv 3761/7364
6. Nilgiri Jamudiha Murrom Murrom Jamudiha | 1066/627 | 4108/4903 | Ac 1.50dec | Pwt.
Quarry
Nilgiri Bholadanga Murrom Murrom | Bholadanga 45/12 1,2,5,6,7, | Ac11.73dec | Pvt.
Jarty 8,9,10,11,
14,18,19,
20,
7. 21,26,27,3
0,31,32,
33,34,
35,36,37,
41, 42, 43,
44,45
Oupada Garuda Hata Murrom Murrom Garuda 81 2158, 286 - Pvt.
8.
Qary Hata
9. Oupada Aghasul Murrom Murrom Aghasul 23 291 - Pvt.
Quarry <

Coill r & District
Magfstrate, Balasors

Signature Not,Verified

Digitally signe?'by . K.
Murugesan, IFS
Member Secreta

EC Identification No. - EC23B0010R140681  File No. - SIAIOR/MIN-DSR-BLS/426984/2023 Date e L ontintas M Page 22
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Annexure R/3

OFFICE OF THE TAHASILDAR, NILGIRI
Emall - tah.nllgirl-ad@nic.in Telephone — 06782-233233

Letter No. -,'3:&,&:___/ Tz. Date | ‘.}.’L’ o R

To
The Divisional ¥orest Officer
Ralasure Witdlife Liivislon, Balusore

Sudb:  Submission of DGPS Map of ORSAC depicting Kuldiha Wi Sanctuay boundary & its 187,
Notifled Village Forest, DLC forest and geo-referenced coordinates

Ref.  This office Letter no: 2629, dated 01.09.2023
Balasore Wildlife Division letter no 7631 /3F lease, dated 19.10 2023
Sir,

With reference to the letters on the subject cited above, [ am to inform you that, ORSAC team had
concluded DGPS survey for the requirements riaised hy vour good office un 8% and 9% Qctober 2023 in
presence of forest and revenue otlicials.

‘The tindings and final map depcting the following vequesites is hereby sabe e froae our o tor yow
necessary approval and issuanes ot ESZ clearance ceetficate ot oblinige cnvitenment cleamance

1. Houndary of Kuldiha WL Sanctuary as per S0, 2539 () dated 02.68.2017, published m U
Gazette of India, extraordinary vide no 2231 dated 09.08 2017

2. ES7 Roundary of Kuldiha WL Sanctuary as per $.0. 2539 (E} dated 09.08.2017, puhlished in the

Gazette of indla, extraordinary vide no 2231 dated 09.05.2017

Notifled Village Forest (5 Ha) as per joint survey conducted on 24.06.2022

[dentified DLC Forest (7.25 Ha) as per joint survey condugted on 24.06.20.22

Quarry area (2.57 Ha)

6. Shortest Distance of quarry from Sanctuary Boundary - 1 006 metors

w A w

All the geo-coardinates are illustrated on the submitted map as per the field survey conducted on 8%
and 9% Nov 2023.

ltis requested that, a certificate may please be issued whettier the proposed guarry is outside the
sitely 2one and ESZ boundary ot Kuldiha Wildife Sanctuary as requiced to comply the kS rawsed by
SEAC for environment clearance application submitted vide applic ation Ne SIAJOR/MIN/4451711/20248,
dated September 21,2023 by project proponent (M/s Subarnarelhas Port i'rivate Limited).

This is for favour of your Information and kind necessuary action.
Yours Faithtully

| tuhasil &“gﬁzlrl

Ldh -}

Encl: Hard copies Llwo {02) nos of DGPS survey Map trom ORSAC R LA T

Cuilector & District
Ma te, Balasore


Office Office
Rectangle


x| 242

. Memo No_2)\ % /Tz Dt 'c]“l').?
Copy Subrnitted to the Additlonal District Magistrute, Balasore/ Sub Collector Nilgiri-for favour of
Information and necessary action.

Ne

Ta ?Nllglrl

Memo No 3230yTz. Dt 1§ ’ |og -A"t/trm,

Copy Submitted to SEAC, Bhubaneswar, Odisha for favour of information and necessary action.

J Tahasll%lrl
MemoNo. 2 XD |/T2.Dt | §1 e e

Copy Submitted to DiviSional Manager, Subarnarekha Port Pvt. Ltd. for nformation and
necessary action.

Tahas girl
me]
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DGPS SURVEYED MAP SHOWING
A. THE SHORTEST DISTANCE FROM MIRIGINI STONE QUARRY PILLAR NO.-1 TO KULDIHA WILDLIFE SANCTUARY PILLAR NO.-382 (1006Mt).
B. BOUNDARY OF KULDIHA WILDLIFE SANCTUARY AS WELL AS ITS ESZ WITH ITS PILLAR NO & CO-ORDINATES AS PER S.0 2539 [E] DATED-09.08.2017 PUBLISHED
IN THE GAZETTE OF INDIA , EXTRA-ORDINARY VIDE NO. 2231 DATED-09.08.2017
C. BOUNDARY OF IDENTIFIED DLC FOREST & NOTIFIED VILLAGE FOREST WITH ITS BOUNDARY CO-ORDINATES.
MIRIGINI STONE QUARRY UNDER NILAGIRI TAHASIL OF BALESORE DISTRICT, ODISHA.

[ e g

caicl a8ad. &o o9
aIN tmoﬁﬁ Ty
0Q3Q Mol .grome

MIRIGINI. SHEET No2
Thané Nilglrl No .94

~
8q 96R49Q
sq@aqedaeQa  Sealet6ciMile

26 -9  vsar 1975-76

309 o099
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SHORTEST DISTANCE FROM KULDIHA WiL.DUIFE SANCTUARY PILLAR NO.-382
TO MIRIGINI STONE QUARRY PILLAR NO.-1 =1608M
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10 A7DRAN 2573500 DU BT

M CDASS BN UNEET WWemr |
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W GQUIS ITARIE 0BG 0.8

[

2. Kuldida Wildiife Sanctuary & its ESZ referving piliar as per $.0 2839 [£] doterl-419,08.2017 published in the Gazette of fndfia , Kxtraordinary vide No. 2231 duited-09.08.2687
mirdh sl
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DGPS SUBVEYED DLC FOREST, VIUAGE FOREST &
MIRIGIN STONE QUARRY AREA

SLNO. PATCH AREA AC RREA HA
1=t vF L 1241 5@
2 oic 783 128
3. MIRGINISTONEQWARRY| 634 257
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